IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERRBAD

0.,A.N0,1208/95
Betwean: ' S Date of Order: 2.11.55,

KeSrinivasa Rac ' i

essApplicant,
A nd

1« The Director, Advanced Numerical Research
And Analysis Group(Anurag) DRDO,
Min. of Defence, Govt, of India, P.0.,
Kanchanbagh, Hyderabad -~ 500 058,

2. The Engineer in Ehlef Army Head Quarters,
Kashmir House, Rajaji marq. DHQ P.0.,
New Dalhi ™= 710" 1 mfkﬁz,"haéi:ﬁ_h

3. The Chlaf Englneer, HQ Central Command,
Engineer Branch, P.0. Dblkusha,
Lucknow Cantt - 226 002 (4. P)

4, The Director of Parsonnel, R&D Head Quarters,
Sema Bhavan, New Daelhi - 110 011.

«»sREspondents,

Counsel for the Applicant MeJN.Y . Ramakrishna Murthy

Counsel for the Hespondents Mr.N.R.Deveaj, 5r.CGSC.

THE HON*BLE SHRI A.B.GORTHI

*e

MEMBER (A)

Gﬂntd;uto



gA 1208/95, Ot, of Ordsr:2-11-85, .

(Drder passed by Hon'ble Shri A.3.Gorthi,
Member (A) ).

The grievance of thes applicant is ,against his transfar

to the office of Chief Engineer, Central Commandent, Lucknow.

2. The applicant who is a Member of the Military Engineering
Service came on deputation to the Advanced Numerical Research

b duatd 4 -
and Analysis Group (AN RAG)( The period of deputation expirled

L .
on 11-12-83, As the applicant desired to extend the p riod of
deputation by another year, a request was made to the parent
organisation, This was however not agreed to by the Engineer-

in~Chief, Army Head {uarters. Accordingly the applicant stbod

relieved from ANURAG with sffect from 13-9-95,

d. The learned counsel Por the applicant has stated that
the applicant is unwell and receiving treatment at Hyderah;d.
He has produced certain documents which indicateg: that earlier
the applicant was treated for Dyspepsia and later for Anggéna

(Ceronary Arterig ' Digease). The contention of the applicant’s
[

counsel is that in the mesent state of health it would b8

SLon
very risky for the applicant to undertake the journsy.and

L,.Jét;:;;j . . o
.that the applicant had applied for lesave on medical
grounds.
4, Having heard 5Shri N.V.Ramakrishna Rac, learnsd

counsel for the applicant and Shri N.R.Devaraj, lcarnsd

standing counsel for the respondents, 1 find that the

L~ cees 3o



&

order of transfer is sufficiently in order and there is nothing

Mﬁ__‘

on record to suggest that any interference im the said order is

called for, Accordingly the 0.A. challenging the order of

transfer is dismissed.

S5e : As tha applicant is stated to be suffesring from a

Coronary Artery dicease and as he has applied for leave on

L]

medical grounds, the comp&tent authority (Respondent No.2/

Respondent No,3) may immediately consider the request of the

applicant for grant of lesave as due to him in accordance uwith

tha extaﬁt rules, No order as to costs.

(A.B.GORTHI)

MEMBER (A)
Dated: 2nd November, 1995, ]
Dictated in 0Open Court,
avl/ Gt
DEPUTY REGISTRAR(J)
Ta

1.

The Director, Advanced Numerical Research
and Apalysis Group (Anurag), DRDO, Min., of Defence,

- Govt. of India, P.0, Kanchanbagh, Hyderabad - 500 058,

24
3.
4,
5.
6o

7
8.

YLK

The Enginger in Chief, Army Head Quarters, '
Kashmir Houss, Rajaji Marg, OHQ P.0.,New Oelhi-110 011,

The Chief Engineer, H4 Central Command, Enginssr Branch,
P.0, Dilkusha, Lucknow Cantt = 226 002 (U.p )

The Birsctor of Personnsl, R&D Head Quarérs, Sana Bhavan,
New Delhi = 110 011,

One Copy to Advocate Mr.N.V.Ramekrishna Murthy, C.A.T, Hyd.
Dne Copy to Mr.N.R.Devraj, Sr.CGSC, C.A.T, Hyd.

One Copy to Library?

Une spare copye.
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IN THE CE‘NTPAL ADMINISTR cwoxy oy
HYDERARRD BEYCH AT Wﬁﬁ"{‘ﬁ_‘f.

HOMW! ﬁL‘E MR. ALB. GORTHL, A »InTe™m

TTVE MEMRBER.

DISMIZSE

DISMISEE

- DISMISS
ORDERED/

NO  ORDER }
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I,

HON'RLE MR. ‘
JUDICIAL MEMTER.
ORDER/, }UD”E”EWT'
DATED: | 9_ . .jﬂ/{ 1995,
;
M.A./R.BL/C.ALNO. -
.IN '
0.A.NO. )2,087/4}5’
T.A.NO. (W.P.NO. )
ADMITTED AND INTERIM DIRECTIONS T23UELD
"ALLOWED.)
DISPOSED OF WITH DIRECTIONS.

- e

AS WITHDRAWN.

q FOR DEFAULT.

JECTED. .

S TO CO'%TS .
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